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y 'Mr. Speaker: Shri T. K. Chaudhuri, 
along with two other hon. Members, 
has given notice of two adjournment 
motions, of which the first relates to 
■the iood situation in 'West 'Bengal 
and the second relates to the provi
sion of relief to refugees from East 
Bengal. Technically, under the 
rules, the hon. Member has got the 
right to give notice of these two 
adjournment motions. Normally, the 
parliamentary convention, however, is 
that before the President addresses 
the Parliament, no business other 
than the taking of oath or affirma
tion by Members and the election of 
the Speaker is taken up in the House. 
I think it is desirable that we should 
adhere to this convention. I would, 
therefore, postpone the consideration 
of these two adjournment motions by 
the Speaker till after the President’s 
address has been delivered. The 
hon. Member will be permitted to 
mention these two Adjournment 
Motions when the House meets on 
Monday, the 13th May. This postpone
ment will not in any way affect the 
right under the rules.

Shri T. K. Chaudhuri (Berham- 
pore): On a point of personal expla
nation, I have to submit that in giving 
notice of these two motions, I had no 
other purpose in view but to stress 
the urgency of the matter mentioned 
in the motions. I sought guidance 
from the Rules of Procedure. Un
fortunately, the rules were not very 
clear. I submit to your ruling and 
agree to the postponement of the 
motions.

ELECTION OF SPEAKER

: «ff 
sr*cTT*r far i

Mr. Speaker: Shri' Jawaharlal
Nehru may now move the motion 
standing in his name.

The Prime Minister and Minister 
of E x t e r n a l  Affairs (Shri Jawaharlal
Nehru): Sir, I bey to move:

“Tpat Shri M. Ananthasayanam 
Ayygtngar, a Member of this 
H o u s e ,  be chosen as the Speaker 
o f  tl'is House.”

r£fzTT3i 3frr it

Mr. Speaker: Shri Satya Narayan
Sinha may second the motion.

The Minister of Parliamentary 
Affairs (Shri Satya Narayan Sinha):
Sir, I second the motion.

. SPRTT̂  for 
%  sft ifo *r«T*R aft
F̂T % tr̂ r TRTIT f ,  ?THT W

xpxitf r̂rq- i
Mr. Speaker: Motion moved:

“That Shri M. Ananthasaya
nam Ayyangar, a Member of this 
House, be chosen as the Speaker 
of this House.”

tfWW JPFT £ fa
«ft er^RnFFT srz*fn>T oft ^ r 
?TJTT % X*  ^TT W  WCTTW
^Tf aiTT I
Mr. Speaker: The question is:

“■That Shri M. Ananthasaya-
narri Ayyangar, a Member of this 
House, be chosen as the Speaker 
of this House.”

OTTO : aft ^STRJT* %
w  f f  «f “?t” tfrr art f*mr n
iff «? “*£r” i
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Mr. Speaker: Those In favour of
the motion will say ‘Aye’ .

Several Hon. Members: Aye.

Mr. Speaker: Those against..........
Shrl Jaipal Slnfh (Ranchi West- 

Reserved-Sch Tribes) rose.
Mr. Speaker: Those against will

say ‘No’.
Shrl Jaipal Singh: May I submit

that I rose just to point out that 
there is only one candidate, which 
means that he is unanimously elect - 
ed.

“5T̂ r” &  =r|f i
‘ ?r”  ^1% jftcT sfrer

t  <

Mr. Speaker: The ‘Ayes’ have it,
the ‘Ayes’ have it.

The motion was adopted.

H g H ( H : 4  -s frf^ rr *fTT?I7

£ fa  *r« %r&t>nr
*mr % snarsr

I *PT«rt3PIH'»T
%mmx w r r  **tr  %■

wnri^Rr fj "Li
Mr. Speaker: I declare that Shri

M. Ananthasayanam Ayyangar has 
been duly elected unanimously as the 
Speaker of this House. I have now 
much pleasure in inviting Shri M. 
Ananthasayanam Ayyangar to occupy 
the Chair.
( Shri M. Ananthasayanam Ayyangar 

was conducted to the Chair by the 
Prime Minister, Shri S. A. Dange 
and Shri Jaipal Singh).

[ M r . S p e a k e r  ( S h r i  M . A .  A y y a n g a r )  
in the Chair],

16.15 hrs.

Mr. Speaker: The hon. the Prime 
Minister.

Shri Jawaharial Nehru: Mr.
Speaker, Sir, may I on my own behalf 
and, 1 believe, on behalf of all the 
other Members of this House offer 
you our respectful congratulations on 
your election to this high office? You 
are not new to this office. Sir, and in 
electing you the House has not, if I 
may say so, taken a risk. We have— 
some of us who were also Members 
of the previous Parliament—come 
into intimate contact with you in 
your capacity as Speaker and previ
ously as Deputy-Speaker of this 
House.

The Speaker occupies a very high 
position in accordance with our 
Constitution. But, if I may say so, 
the office of Speaker of the Lok 
Sabha has become by convention, by 
practice, something even higher per
haps than what the Constitution says. 
Our ftrst Speaker was one who shed 
lustre on this office and under whose 
guidance and care gradually we de
veloped various conventions, who 
taught us, all of us Members of this 
House who were then here, how to 
behave correctly and who chided us 
gently when we did not behave cor
rectly. And so, gradually, the con
ventions of this House were built up. 
It is well known that under the 
system of parliamentary government, 
while the Constitution has necessarily 
great force and while we have bound 
ourselves by oath and otherwise to 
abide by the terms of the Constitu
tion, the Constitution by itself is not 
enough. Conventions have to grow 
up, habits of behaviour have to grow 
up and a certain tolerance of each 
other has to grow up, a certain 
attempt to understand, to adapt one
self: in other words, a House like 
this, Sir, has in effect to become an 
exemplar to the nation at large. As 
we are representatives of the nation, 
representing various parts of the 
country, various ideas, various par
ties, so also in our behaviour in this 
House we have to set an example of 
mutual forbearance and tolerance and 
an attempt to pull together, to the 
nation at large.
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The first Speaker to whom I have 

referred taught us many a lesson in 
behaviour and we grew up, and this 
House grew up, under his sheltering 
and affectionate care. When you came 
to occupy this high office, even then 
you had had considerable experience 
and we knew who we were choosing 
then; and you followed the example 
of the first Speaker. And so, gradu
ally, these conventions have grown. 
I believe that we may say even dur
ing the short existence of this Parlia
ment that we have based ourselves on 
firm foundations. This is a new 
Parliament assembling after the Gene
ral Elections and we shall have to 
face difficult problems, because we 
have ventured out into ■ the high 
seas of national endeavour. And we 
have to meet many heavy waves, 
and storms at times; but we have 
done so deliberately, and we have to 
swim across to the other shore.

This House inevitably is going to 
play a vital part in all this: it is out 
of this House that will come not only 
the laws but something else of vital 
significance which will give the lead 
to our people. It is necessary, there
fore, that this House should under
take this burden and this tremendous 
responsibility—and joyful adventure—  
with good heart and under good 
leadership. You, Sir, who come here 
with your considerable experience in 
the past of occupying this office will, 
we all know, supply that good leader
ship and keep us all in order if we 
forget the right path at any time.

I welcome you again to this high 
office and beg to congratulate you on 
behalf of the House.

fte vra ( 'jHvrj,*. ) :
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Shri S. A. Danye (Bombay City 
Central): Sir, I join with the Leader 
of the House in offering you congra
tulations on being elected as the 
Speaker of this House.

I have not got the experience of the 
past, of this House. Therefore, I can 
trust to the remarks of the Prime 
Minister that we are certainly not tak
ing any risk. But 1 have taken the risk 
to be here; and I should certainly ex
press one sentiment, that new blood 
would require more protection than

old blood on the other side. And I am 
sure you will protect the rights not 
only of the Treasury Benches but also 
of the Opposition and that you will 
carry forward the traditions which 
have been mentioned by our Prime 
Minister. Once more I congratulate 
you.

Acharya Kripalani (Sitamarhi): 
Sir, I heartily congratulate you on 
being raised to this high and responsi
ble position again. From the set-up 
that has been established after the last 
election it was certain that no risks 
will be taken. Therefore, I consider 
that your selection as Speaker of this 
House was inevitable. Inevitable as 
it was, we are happy to find you here, 
because it is always good to see old 
familiar faces in the places which they 
occupied before.

Sir, it is not that you have only to 
guide and regulate the proceedings of 
this House; more than that, you are 
the guardian of the liberties of this 
House and, through this House, of the 
liberties of the people. If there is any 
curtailment of liberty in this House, 
to that extent, the liberty of the com
mon citizen is curtailed.

For the discharge of your functions, 
you have been given absolute power. 
But, I hope that you will pitch that 
absolute power against another abso
lute power which is in this land, 
the Government, and not pitch it 
against those who have no power. I 
know the delicate task that you have 
to perform. In that, you have not only 
to study the character but also the 
psychology of the Members o f this 
House; not only of individuals, but of 
parties also. They have their character; 
they have their idiosyncrasies. You 
will have to tolerate these. You will 
have to bear with them. If there is 
any meaning in the liberty of this 
House, the meaning is that the Oppo
sition should have its liberty safe
guarded to the maximum. Because, 
the dominant party that is in power 
has already many advantages through 
the Government and those who haw
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power need no liberty. Sometimes, 
they even scoff at liberty. It is those 
whose power is limited, whose power 
is always threatened, whose liberty is 
always threatened that need this liber
ty. It is therefore that a convention was 
set by the first Indian Speaker in this 
House and that convention was that 
when a Speaker is chosen, he ceased 
to be the member of any party. He 
may have been chosen by the vote 
of the majority party; but, once chos
en, he ceased to be a member of the 
party. This was a convention which 
we had learnt from the British 
Parliament. It was a good tradi
tion. It was a good convention. I do 
not know why that convention has 
been set aside. It was a convention 
that was established at a time when 
Shri Vithalbhai Patel was a member 
of the Congress, a patriotic organisa
tion that was fighting for the liberty of 
the people. It was in a minority in the 
House. Yet, he was bold enough to 
set this convention that once the 
Speaker was chosen, he ceased to be
long to any party. It was a good con
vention, because, otherwise, like every 
other post, the post of the Speaker 
also comes to be a kind of appoint
ment. Therefore, if, even now, this 
convention can be revived, I think it 
will be worthwhile.

I again congratulate you Sir, and 1 
hope that you will discharge your duty 
to the satisfaction of every section of 
the House.

Shri Karni Singhji (Bikaner): Mr.
Speaker, on behalf of the Independent 
Parliamentary Group and my humble 
self, I would like to add our congratu
lations on your re-election as the 
Speaker of this great Parliament. 
Those of us who have had the privi
lege of being a Member of the First 
Parliament know that the late Shri 
Mavalankar and yourself have laid the 
foundation of a Speaker who was 
completely impartial, and above all, 
treated all parties with the same 
amount of impartiality. I have no 
doubt that during the next five years 
we can count on that same impartiali
ty from you.

I would only like to make one small 
appeal to my brother Members here 
today, and that is, that five years ago, 
when the First Parliament of India 
was elected and we met, there was a 
certain amount of bad feeling amongst 
each other, and amongst the different 
parties. But, as time went on and 
those of us who set on the opposition 
benches were able to mix with the 
Treasury Benches, we developed a 
feeling of friendship and comrade
ship and a feeling of understanding, as 
a result of which we were able to get 
along much better and the business 
of the House carried on unhampered. 
I would only like to appeal, that let 
us start the Second Parliament with 
that same feeling of goodwill and 
comradeship so that we can all work 
for the greater good of our country.
I have no doubt that India has a tre
mendous future. But, to achieve that 
future, all of us, whether we belong 
to the Congress or Independents or 
Communists have to hold hands and 
shake hands so that we can work for 
the best interests of our country.

Shri Mahendra Pratap (Mathura): 
Mr. Speaker, I have to congratulate 
you as a good Brahmin, as a represen
tative of the Hindu faith and as a re
ligious man, but not as a Member of 
the Congress Party. These parties do 
not represent the nation; they repre
sent the parties only. We Independents 
only represent the nation. I congratu
late you on behalf of the nation and 
not on behalf of any party. I wish and 
I hope that new conventions will grow. 
A  great leader told me yesterday that 
I would bring here new light, and I 
hope I do. I wish that we stop making 
these laws and more laws and binding 
the people with laws and giving more 
work for pleaders. Perhaps their 
minds may fail when they see such a 
heap o f laws. I wish that we here join 
all together to make men. We need 
more men. A  good man sitting as a 
Judge will do better justice than a 
just law, Constitution or not. I f a 
rogue sits in the Judge’s seat, he will 
do all the mischief there. This is not 
the time for me to speak long. I  just
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hope and wish that a new convention 
will grow of morality here. We want 
more morality. We want moralists 
here. I congratulate you as a represen
tative of some religion. We, all people 
of all religions, congratulate you.

Shri Raja (Vishakhapatnam): It
gives me great pleasure to congratu
late you on your being elected to this 
high office. My colleagues and I are 
new in this House, but we represent 
in this country very long tradition of 
revolution and struggle. As such we 
feel that we bring a new breath of 
movement or momentum into this 
House. I noticed one tendency . this 
evening and that is that from the very 
first sentence spoken, there is an 
attempt to overawe us with conven
tion and good manners. Unfortunately, 
X do not know under what strife and 
stress this Parliament was bom. It 
was born outside the precincts of this 
Chamber. It was through a revolu
tionary movement that we have all 
converged on this Parliament, and as 
such the conventions we have taken 
up have been partly conventions 
which were bequeathed to us by a 
foreign ruler who had seen strife in 
his own Parliament before he arrived 
at his attitudes or idea of good man
ners. Again, those who have inherited 
the revolution of this country, inherit
ed it in such a bold and unanimous 
manner that overst ressing the case for 
convention may throttle not merely 
Members here in this House, but also 
the forces—you may not like the word 
that I have used—and I shall say the 
parties or people’s expression which 
does not find an adequate representa
tion in this House. Therefore, Sir, 
speaking on behalf of myself, a new 
Member, and on behalf of my Party, 
I can assure you that we would try 
and be as proper and dignified as 
possible, but from 11 to 5 o’clock is 
the hour of battle. Once you rise, then 
we are free to co-operate, have coffee 
in the lounge in the Central Hall with 
the ruling party, but till then we 
would try- to give no quarter and ex
pect none whatever and in this, I 
would expect you, Sir, to protect the

Opposition because in the House itself 
it is an unequal fight-----

An Hon. Member: No protection for 
you.

Shri Raja: I mean protection in this 
sense that as long as you do not use 
the written rule .to help the larger 
group, then, of course, we would all 
feel that we have an umpire who has 
given us an equal chance in this fight 
I again thank you.

Shri P. K. Deo (Kalahandi): Mr.
Speaker, on behalf of myself and on 
behalf of the Ganatantra Parishad I 
deem it a privilege to congratulate 
you on your unanimous election to this 
high office. All the sentiments appro
priate to this occasion have been ex
pressed by hon. Members of this 
House, and I fully associate myself 
with them. You filled this high office 
with sincerity, impartiality and dig
nity and your unanimous re-election 
is a tribute to those qualities.

Lastly, Sir, you being the guardian 
of our rights and privileges, 
we look upon you for your proper 
guidance, so that the minority 
may get their full chance to 
express their view points and speci
ally the unfortunate ones who are sit
ting behind the pillar. I congratulate 
you again and hope that you will give 
us full scope to justify the role impos
ed on us—the elected members of the 
Ganatantra Parishad—by our electo
rate.

Mr. Speaker: I thank you for having 
so kindly elected me unanimously to 
the exalted office of the Speaker of 
Lok Sabha. I am grateful to the 
Leader of the House and the Leaders 
of various groups for the kind words 
that they have spoken about me.

I came to this House in 1934 which 
was then the Central Legislative 
Assembly and ever since. I have been 
continuously a member of this House, 
and I have seen through all its vicis
situdes and changes. During the pre
vious regime, I had many opportu
nities of working in the Opposition 
under great leaders who fought for
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freedom both inside and outside the 
House. I know the difficulties of the 
Opposition Benches. I shall do my 
best to protect the interests of the 
various groups and the liberties and 
privileges o f the House as a whole.

Since 1947, I have* had many oppor
tunities of studying at close quarters 
the working of the Government. I was 
elected Deputy-Speaker of the House 
in 1948 and again in 1952 and was 
elected Speaker in March 1956. I had 
therefore ample opportunities to study 
flr&t-hand the working of parliamen • 
tary democracy. I can assure the 
House that nothing shall be wanting 
on my part to strengthen the founda
tions of democracy and to uphold the 
trac’ itions and conventions of Parlia
ment.

Ours is the biggest democracy in the 
world. I hope that this Parliament 
will develop traditions which may b t 
welcome and acceptable not only to 
our Parliament but also to other Par
liaments in the world. As an instru
ment of the peoples’ voice in the mat
ter of legislation and in the govern
ance of the country I shall with your 
co-operation try to make it as effect
ive as possible.

The necessary existence of parties 
in a parliamentary democracy does not 
necessarily imply that they should be 
fighting in all matters, as Shri Vijaya- 
ram Raju said. There can be a large 
measure of agreement amongst the 
parties. I hope and trust that there 
will be co-operation amongst all parti

es and if ever they fight, they w ill do 
so without rancour and take defeat 
without bitterness. This kind o f spirit 
will conduce to the growth o f demo
cracy in an ever-increasing manner.

We have done well during the First 
Parliament. I expect many far-reach
ing issues will come up for discussion 
during this Second Parliament which 
coincides with the period of the 
Second Five-Year Plan. I hope and 
trust that all Parties and Groups in 
this House will develop a spirit of 
cordiality and accommodation and 
work unitedly in the best interests o f 
the country and the community as a 
whole.

Shri Kripalani referred to a con
vention that I should cease to be a 
member of the Congress Party. It may 
be that I am not resigning my mem
bership from the Partyi but I shall 
so conduct myself in this office as to 
infuse confidence in the minds of all 
parties and be absolutely impartial 
and try to raise the standards, con
ventions and traditions of this House.

I once again thank you for having 
conferred upon me this high office and 
I assure you that I shall do my best to 
uphold the traditions of our Parlia
mentary democracy and see that your 
expectations in me are fulfilled.

16.50 hrs.
The Lok Sabha then adjourned till 

half an hour after the conclusion of 
the President's Address on Monday, 
the 13th May, 1957.




